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Counstitution of National Drug Authority

2133. SHRIMATI CHANDRA
KALA PANDEY:
DR. Y. RADHAKRISHNA
MURTY:

Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state:

(8) whether  the National Drug
Authority has been constituted;

(b) if so, when;

(c) whether it is as per the provisions
of Drug Policy, 1986;

{d) the details of the members of the
Authority and whether it has started
fonctioning;

(e) whether it has prepared the
National Essential Drug List; and

(f) if not, the reasons therefore?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SIS RAM OLA):
(a) and (b) No. Sir.

{c) The principal objectives as
indentified in the Modifications of the
Drug Policy, 1986, announced in
September, 1994 will be followed.

(d) These details have not yet been
Tinalised.

(e) and (f) The National Essential drug
List has been prepared by the Ministry of
Health separately and has already been
circulated to the States and concerned
Government Departments.
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Revival  package for Projects and
Development India Limited (PDIL)
2134. SHRI DIPANKAR

MUKHERJEE: Will the Minister of
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether a revival package for
Projccts and Development India Limited
(PDIL) has been submitted 1o
Government for approval;

(b) whether the same has been cleared
by the Government;

(c) if not, the reasons therefor; and

(d) the financial results of PDIL during
the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SIS RAM OLA):
(a) to (c) The Board for Industrial and
Financial Reconstruction (BIFR) has
notified a revival scheme for Projects and
development India Limited (PDIL) based
on the report of its Operating Agency. In
its capacity as promoter of PDIL, the

. Government of India has been asked tu

submit its revival package by 11.4.97.
(d) The financial results of PDIL
during the last three ycars have been as
under:
Rs. crore Net Profit

199394 (—)4.88
1994—95 (—)5.90
1995—96 22.52*

*Includes prior period adjustment of
Rs. 18.33 crore on accout of write
back of interest liability.

“AIR Quality Monitoring Stations in the
Country”’

2135. SHR1 P.
RANJAN:
SHRI O.S. MANIAN:
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:
(a) how many Air Quality Monitoring
Stations are there in the country;
(b) how many such stations are in
Tamil Nadu;
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